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IN THE HIGH COURT OF BOMBAY AT GOA.
LD-VC-CW-199/2020

Hayad Sab Bepari(dec.) thr.

Lrs, and ors. ...Appellants.
Vs

K. M. Ali alias Khan(dec). Thr.

LR, and ors. ...Respondents.

Shri P. Talaulikar, Advocate for the appellants.
Shri K. Padgaonkar, Advocate for the respondent no.1.

Coram:- DAMA SESHADRI NAIDU, J.
Date: 14th October 2020.

PC.

Shri K. Padgaonkar, the learned counsel, informs the Court that he
has instructions to appear for the first respondent. He will inform by next
date whether he will be apeparing for the other respondents.

2. Post the matter on 4.11.2020.

DAMA SESHADRI NAIDU, J.
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